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AT o 7T UHT IH 3 ITANT 92 A9 § 7 ATSEAAT 6 TH1AA 0l 0 H TH & & Haqe =11
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4350 G1/2026 (1)
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UHT S ST T VTSR, AT A ART STl (To1ed) &l fofaq &7 § J&qa it
SITORTT 3f¥ IHH SHe YT AAF U BT STusr sfiw ey TTfaerT<y, smafrerar & Apra €9 & a7 fret
fafers Teaw T g ST FT S@|Y 7 ST U o=t i qHars & TEr a9T UHT Y S A &
TET, TS e &l, oF Teqm Ty raeds a0, Ar<er g7 AT a6 AT 0 AT Y T 7
ST T HAT |

Ih sAferfea &t e 3 it IT-4TRT (2) F TfT werwy wrfersrTe grer AT A wre oft sraer sty
T |

TH ATSEAAT o AT AT ATSAT G % T SAIT 7 AL TETH TR 6 I 1T | 3]
8 ST 3T fRaas =Athal gieT Adreqor T ST gar g |

AL
e Te9r ¥ro & fateer oot & NH146 & .11, 59.5 9 %.11.71.615 % forw srsie &t S arett
=T Ted a1 G337 digd S &1 wfer fEawor

IS T ATH: TET TS et =7 A fafasm
wﬁw e HedT JRAF IR || g fi a5 I FT &t SRR ER T
He (IEiRECIEY) (FFRT)

1 2 3 4 5 6
T T AT fafee
e FT ATH: AR TSN
1 420 IGELl IBIEE 0.005 (Fa7) 0.005
2 635 fasfy it 0.01 (7)) 0.01
3 659/1/1 [RELl Rt 0.002 (¥ ) 0.002
4 659/1/2/1 st it 0.021 (¥ ) 0.021
5 659/1/2/2 IGEl BIEK] 0.007 (F47) 0.007
6 659/2/1/1 [REl Rt 0.008 (¥ ) 0.008
7 659/2/1/2 IGEil BIEK] 0.002 (Fa7) 0.002
8 659/2/2 IBEL IBIEE 0.006 (FT7) 0.006
9 659/2/3/1 [REl Rt 0.004 (¥ ) 0.004
10 ||659/2/3/2 IGEil BIEK] 0.003 (F47) 0.003
11 662 IBEL IBIEE 0.018 (F47) 0.018
12 ||665/2/1 st it 0.003 (FF¥ ) 0.003
13 ||665/3 IGEil BIEK] 0.021 (347 0.021
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14 ||678/624/2 GIEE] 0.01 (FaT) 0.01
T T AR @4

15 |['174 it 0.026 (377 0.026
16 ||102/2 GIEE] 0.005 (FFa¥) 0.005
17 |[103/3/1 IGIEE] 0.04 (ZF47) 0.04
18 |[110 IEIEE 0.026 (F47) 0.026
19 |14 [GIRE] 0.023 (FF77) 0.023
20 |[116 e 0.021 (FFAX) 0.021
21 117 IEIEE 0.025 (F47) 0.025
22 |[127/1/3 GIEE] 0.027 (FaX) 0.027
23 ||129/2/3 IGIEE] 0.004 (37T 0.004
24 |[130/1 GIEE] 0.026 (FaX) 0.026
25 |[130/2/3 GIEE] 0.014 (FaX) 0.014
26 ||130/2/4 [GIEE] 0.01 (ZF47) 0.01
27 |[130/2/5 GIEE] 0.007 (ZFaX) 0.007
28 |[130/2/6 GIEE] 0.006 (FFaX) 0.006
29 {|136/2 IGIEE] 0.006 (37T 0.006
30 ||137 T 0.003 (FF277) 0.003
31 ||138 [GIRE] 0.014 (FF77) 0.014
32 ||168 BIEK] 0.012 (FA7) 0.012
33 ||175 [GIRE] 0.007 (F%277) 0.007
34 |[176/2/2 GIEE] 0.017 (FaX) 0.017
35 |[177/1 [GIEE 0.012 (%X 0.012
36 |[178 [GIEE] 0.011 (FAX) 0.011
37 |[179 [GIEE] 0.012 (FAX) 0.012
38 ||180/2/2 BIEK] 0.005 (F47) 0.005
39 |[180/2/3 [GIEE] 0.014 (FAX) 0.014
40 ||187 [GIEE] 0.016 (FFAX) 0.016
41 188 IBIEE 0.002 (FT7) 0.002
42 |[189/1/2 [GIEE] 0.005 (FaX) 0.005
43 ||265/1 IGIEE] 0.005 (377 0.005
44  |[265/2 GIEE] 0.005 (FF7¥) 0.005
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45  ||1267/1 IGEl BIEK] 0.005 (397 0.005
46 |[267/2/2 ot BLEK] 0.02 (%47 0.02
47 |[267/2/3 IGEil BLEK] 0.005 (%47 ) 0.005
48  ||268 IGELl IBIEE] 0.02 (FT7) 0.02
49  |l413/5/1 st it 0.209 (77 ) 0.209
50 |[58/8 fasfy it 0.006 (FF¥ ) 0.006
UEEIEIE AT EY

51 |27 fasft it 0.083 (37 ) 0.083
52 |3 BELl it 0.003 (FF¥ ) 0.003
T T AT AAEST

53 ||88/1/1/1 fasf it 0.002 (FF¥ ) 0.002
54 |89 IBELl IEIEE] 0.1 (3FA7) 0.1
55 [|91/1/1 IREI it 0.05 (247 ) 0.05
56 ||91/1/2 fasf it 0.03 (7)) 0.03
57 |92 IBELl IEIEE] 0.01 (FTX) 0.01
i T AT FRAT

58  ||266/1/2 st it 0.003 (FF¥ ) 0.003
59  |[273/3 [RELl Rt 0.01 (FF7) 0.01
60 |[277/2 fasft Rt 0.05 (zFa7) 0.05
61 |[278/1/2 IGEl BIEK] 0.02 (FTYT) 0.02
62 |[278/2 [RELl Rt 0.04 (zFa7) 0.04
63  |[282/1/1 fasft Rt 0.01 (FF7) 0.01
64  ||282/1/2 IGEll IBIEE 0.01 (FTT) 0.01
65 |[282/1/3 [REl Rt 0.01 (FFa7) 0.01
66  |[282/1/4 IREl Rt 0.01 (FFa7) 0.01
67 ||282/2 IGEll IBIEE 0.03 (FTY) 0.03
68 |[282/3 [REl Rt 0.04 (zF37) 0.04
69 |[282/6 IREl Rt 0.01 (FFa7) 0.01
70  |[300 RECaRA) T 0.01 (FTT) 0.01
71 |[320/4/1 [REl Rt 0.01 (FFa7) 0.01
72 ||326/2 fasf it 0.02 (7 0.02
73 |[327/1 IGEl BIEK] 0.04 (3Fa7) 0.04
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74 ||339/1 GIEE] 0.042 (FF7X) 0.042
75  |[339/2 IEIEE 0.041 (%47 0.041
76 |[339/3 [GIEE] 0.016 (377 0.016
77 ||339/4 GIEE] 0.005 (FFa¥) 0.005
78  |[339/5 IGIEE] 0.006 (377 0.006
79 ||340 RIEGIPED 0.031 (37T 0.031
80 |[491 T Tl 0.01 (FFTT) 0.01
T T AT ST

81  ||238/1/1/1 [GIEE] 0.025 (37T 0.025
82 |[245/1 GIEE] 0.32 (FTT) 0.32
83 ||256/1 IGIEE] 0.009 (37T 0.009
84 |313 GIEE] 0.03 (F7T) 0.03
85 |[314 GIEE] 0.005 (FFaX) 0.005
86  ||318/1/1/1/1 [GIEE] 0.035 (377 0.035
87 |[318/1/1/1/2 GIEE] 0.055 (F24X) 0.055
88 |[318/1/1/1/3 GIEE] 0.04 (FF7T) 0.04
89  ||318/1/1/1/4 IBIEE 0.055 (F47) 0.055
90 |[318/1/1/1/5 GIEE] 0.05 (FF2a7) 0.05
91 |[318/1/1/1/6 GIEE] 0.07 (FaT) 0.07
92 |(|318/1/2 IGIEE] 0.01 (ZF4T) 0.01
93 |[318/2 GIEE] 0.05 (FF2a7) 0.05
94  |[331/1/1 GIEE] 0.07 (FaT) 0.07
95 |[331/2 BIEK] 0.47 (3FTT) 0.47
96 |[335/1 [GIEE] 0.01 (FF7T) 0.01
97 ||335/2 [GIEE] 0.04 (FF27T) 0.04
98 |[422/1/1 BIEK] 0.02 (¥4I 0.02
99 |[422/2 [GIEE] 0.08 (ZF27T) 0.08
100 |{422/3 afefea 0.03 (F7T) 0.03
101 ||427 IBIEE 0.01 (FTT) 0.01
102 ||538 [GIEE] 0.07 (FF7T) 0.07
103 ||540 IGIEE] 0.035 (377 0.035
104 ||543/1 GIEE] 0.01 (FaT) 0.01
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105 ||543/3 IGEl BIEK] 0.06 (37 0.06
106 ||543/4 IGEil IElEK] 0.04 (Z%7) 0.04
107 |[554/2 GRCAR] Sl 0.01 (FF7T) 0.01
108 ||563/1/2 IGEl IBIEK] 0.01 (3%Fa7) 0.01
109 ||563/620 IREL it 0.18 (FF7T) 0.18
T FT ATH: AT
110 ||1 TR AT 0.043 (FF47) 0.043
111 ||23 GRGORA] Bkl 0.116 (F47) 0.116
112 ||4 IBELl IEIEE 0.03 (FT7) 0.03
Total 3.631
[®T. &. NHAI/BPL:SAG/LA41010/2020/3a/3A1]
o e ™, s

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 15th June, 2026

S.0. 3122(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH146 in the
stretch of land from Km. 59.5 to Km. 71.615 (Swarnkar Colony, Baripura, Vidisha, Madhya Pradesh) in the district of
VIDISHA in the state of MADHYA PRADESH, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of

section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub - Divisional Officer (Revenue) in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being
heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such further

enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be inspected

by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH146 in the stretch of land from
Km. 59.5 to Km. 71.615 (Swarnkar Colony, Baripura, Vidisha, Madhya Pradesh) in the district of VIDISHA

in the state of MADHYA PRADESH

|State: MADHYA PRADESH

|| District: VIDISHA

SI. No. Survey/Plot Number Type of Land Nature of Land Area Area
(in Local Unit) (in Hectares)

L 1 | 2 | 3 | 4 | 5 | 6 |
[Taluk: Vidisha |
|Village: Bhadar Badagaon |
1 |[420 |[Private |[1rrigated | 0.005 (Hectare )| 0.005|
2 |l635 |[Private |[1rrigated | 0.01 (Hectare )| 0.01|
13 |l659/1/1 |[Private |[1rrigated | 0.002 (Hectare )|| 0.002]
|4 ||659/1/2/1 ||Private ||Irrigated || 0.021 (Hectare )” 0.021|
[5 |l659/1/2/2 |[Private |[1rrigated I 0.007 (Hectare )| 0.007|
l6 |[659/2/1/1 |[Private |[1rrigated I 0.008 (Hectare )| 0.008]|
[7 |[659/2/1/2 |[Private |[1rrigated I 0.002 (Hectare )| 0.002]
(8 |l659/2/2 |[Private |[1rrigated I 0.006 (Hectare )| 0.006|
l9 |l659/2/3/1 |[Private |[1rrigated I 0.004 (Hectare )| 0.004]
[10 |l659/2/3/2 |[Private |[1rrigated I 0.003 (Hectare )| 0.003|
[11 |[662 |[Private |[1rrigated | 0.018 (Hectare )|| 0.018]
|12 ||665/2/1 ||Private ||Irrigated || 0.003 (Hectare )” 0.003|
[13 |[665/3 |[Private |[1rrigated I 0.021 (Hectare )| 0.021|
[14 |[678/624/2 |[Private |[1rrigated I 0.01 (Hectare )| 0.01|
|Village: Khari |
[15 |['174 |[Private |[1rrigated I 0.026 (Hectare )| 0.026|
16 |[102/2 |[Private |[1rrigated I 0.005 (Hectare )| 0.005|
[17 |[103/3/1 |[Private |[1rrigated | 0.04 (Hectare )|| 0.04|
|18 ||1 10 ||Private ||Irrigated || 0.026 (Hectare )” 0.026|
[19 |[114 |[Private |[1rrigated I 0.023 (Hectare )| 0.023|
|20 ||1 16 ||Private ||Irrigated || 0.021 (Hectare )” 0.021|
[21 |[117 |[Private |[1rrigated I 0.025 (Hectare )| 0.025|
[22 |[127/1/3 |[Private |[1rrigated I 0.027 (Hectare )| 0.027|
[23 |[129/2/3 |[Private |[1rrigated I 0.004 (Hectare )| 0.004|
[24 |[130/1 |[Private |[1rrigated I 0.026 (Hectare )| 0.026|
[25 |[130/2/3 |[Private |[1rrigated | 0.014 (Hectare )|| 0.014
[26 |[130/2/4 |[Private |[1rrigated | 0.01 (Hectare )| 0.01|
[27 |[13012/5 |[Private |[1rrigated | 0.007 (Hectare )| 0.007|
[28 |[130/2/6 |[Private |[1rrigated | 0.006 (Hectare )| 0.006|
[29 |[136/2 |[Private |[1rrigated | 0.006 (Hectare )| 0.006|
30 |[137 ||Government |[Road I 0.003 (Hectare )| 0.003|
[31 |[138 |[Private |[1rrigated I 0.014 (Hectare )| 0.014]
[32 |[168 |[Private |[1rrigated I 0.012 (Hectare )| 0.012]
|33 ||175 ||Private ||Irrigated || 0.007 (Hectare )|| 0.007|
|34 ”176/2/2 ||Private ||Irrigated ” 0.017 (Hectare )” 0.01 7|
[35 |[177/1 |[Private |[1rrigated | 0.012 (Hectare )| 0.012]
[36 |[178 |[Private |[1rrigated | 0.011 (Hectare )|| 0.011]
37 |[179 |[Private |[1rrigated I 0.012 (Hectare )| | 0.012]
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[38 |[180/2/2 |[Private |[1rrigated | 0.005 (Hectare )|| 0.005|
39 |[180/2/3 |[Private |[1rrigated | 0.014 (Hectare )| 0.014]
|40 |[187 ||Private |[1rrigated I 0.016 (Hectare )|| 0.016|
41 |l188 |[Private |[rrigated I 0.002 (Hectare )| 0.002|
42 |[189/12 |[Private |[rrigated I 0.005 (Hectare )| 0.005|
43 |[265/1 |[Private |[1rrigated I 0.005 (Hectare )| 0.005|
[44 |[265/2 |[Private |[1rrigated | 0.005 (Hectare )| 0.005|
|45 |[267/1 |[Private |[1rrigated | 0.005 (Hectare )| 0.005|
|46 |[267/2/2 |[Private |[1rrigated | 0.02 (Hectare )| 0.02|
|47 |[267/2/3 |[Private |[1rrigated | 0.005 (Hectare )| 0.005|
|48 |l268 ||Private |[1rrigated I 0.02 (Hectare )| 0.02]
49 |l413/5/1 |[Private |[rrigated I 0.209 (Hectare )| 0.209|
[50 |[58/8 |[Private |[1rrigated I 0.006 (Hectare )| 0.006|
|Village: Hirnai |
[51 |[27 |[Private |[1rrigated I 0.083 (Hectare )| 0.083)|
[52 |E |[Private |[1rrigated I 0.003 (Hectare )| 0.003|
[Village: Bhirokhedi |
53 |[88/1/1/1 |[Private |[1rrigated I 0.002 (Hectare )| 0.002|
|54 ||89 ||Private ||Irrigated || 0.1 (Hectare )|| 0.1|
|55 ||91/1/1 ||Private ||Irrigated || 0.05 (Hectare )” 0.05|
|56 ||91/1/2 ||Private ||Irrigated || 0.03 (Hectare )” 0.03|
|57 ||92 ||Private ||Irrigated || 0.01 (Hectare )” 0.01|
|Village: Dhaturiya |
[58 |[266/1/2 |[Private |[1rrigated I 0.003 (Hectare )| 0.003|
59 |[273/3 |[Private |[1rrigated I 0.01 (Hectare )| 0.01|
60 |[277/2 |[Private |[1rrigated I 0.05 (Hectare )| 0.05|
61 |[278/12 |[Private |[1rrigated | 0.02 (Hectare )|| 0.02]
62 |[278/2 |[Private |[1rrigated I 0.04 (Hectare )| 0.04]
63 |[282/1/1 |[Private |[1rrigated I 0.01 (Hectare )| 0.01|
|64 ||282/1/2 ||Private ||Irrigated || 0.01 (Hectare )” 0.01|
65 |[282/1/3 |[Private |[1rrigated I 0.01 (Hectare )| 0.01]
66 |[282/1/4 |[Private |[1rrigated I 0.01 (Hectare )| 0.01|
67 |[282/2 |[Private |[1rrigated I 0.03 (Hectare )| 0.03|
l68 |[282/3 |[Private |[1rrigated I 0.04 (Hectare )| 0.04|
69 |[282/6 |[Private |[1rrigated | 0.01 (Hectare )|| 0.01]
|70 ”300 ||Govemment ||R0ad ” 0.01 (Hectare )” 0.01|
[71 |[320/4/1 |[Private |[1rrigated | 0.01 (Hectare )| 0.01|
[72 |[326/2 |[Private |[1rrigated | 0.02 (Hectare )| 0.02]
[73 |[327/1 |[Private |[1rrigated I 0.04 (Hectare )| 0.04|
74 |[339/1 |[Private |[1rrigated I 0.042 (Hectare )| 0.042)|
75 |[339/2 |[Private |[1rrigated I 0.041 (Hectare )| 0.041|
[76 |[339/3 |[Private |[1rrigated | 0.016 (Hectare )|| 0.016]
|77 ”339/4 ||Private ||Irrigated ” 0.005 (Hectare )” 0.005|
[78 |[339/5 |[Private |[1rrigated | 0.006 (Hectare )| 0.006|
|79 ”340 ||Private ||C0mmercial ” 0.031 (Hectare )” 0.031|
|80 ||491 ||Government ||Kachha Road || 0.01 (Hectare )|| 0.01|
|Village: Kuwakhedi |
81 |[238/1/1/1 |[Private |[rrigated I 0.025 (Hectare )| 0.025|
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82 |[245/1 |[Private |[1rrigated | 0.32 (Hectare )|| 0.32]
(83 |[256/1 |[Private |[1rrigated | 0.009 (Hectare )| 0.009)|
|84 313 ||Private |[1rrigated I 0.03 (Hectare )| 0.03|
[85 |[314 |[Private |[1rrigated I 0.005 (Hectare )| 0.005|
(86 [318/1/1/1/1 |[Private |[1rrigated I 0.035 (Hectare )| 0.035|
(87 [318/1/1/1/2 |[Private |[1rrigated I 0.055 (Hectare )| 0.055|
(88 |[318/1/1/1/3 |[Private |[1rrigated | 0.04 (Hectare )| 0.04]
(89 |[318/1/1/1/4 |[Private |[1rrigated | 0.055 (Hectare )| 0.055|
90 |[318/1/1/1/5 |[Private |[1rrigated | 0.05 (Hectare )| 0.05|
91 |[318/1/1/1/6 |[Private |[1rrigated | 0.07 (Hectare )| 0.07|
92 |[318/1/2 ||Private |[1rrigated I 0.01 (Hectare )| 0.01|
93 |[318/2 |[Private |[1rrigated I 0.05 (Hectare )| 0.05|
|94 ||331/1/1 ||Private ||Irrigated || 0.07 (Hectare )” 0.07|
[95 |[331/2 |[Private |[1rrigated I 0.47 (Hectare )| 0.47|
[96 |[335/1 |[Private |[1rrigated I 0.01 (Hectare )| 0.01|
97 |[335/2 |[Private |[1rrigated I 0.04 (Hectare )| 0.04]
98 |[422/1/1 |[Private |[1rrigated I 0.02 (Hectare )| 0.02|
99 |[422/2 |[Private |[1rrigated I 0.08 (Hectare )| 0.08|
|100 ||422/3 ||Government ||Unirrigated || 0.03 (Hectare )|| 0.03|
[101 |l427 |[Private |[1rrigated I 0.01 (Hectare )| 0.01|
|102 ||538 ||Private ||Irrigated || 0.07 (Hectare )” 0.07|
|103 ||540 ||Private ||Irrigated || 0.035 (Hectare )” 0.035|
[104 |[543/1 |[Private |[1rrigated I 0.01 (Hectare )| 0.01|
[105 |[543/3 |[Private |[1rrigated I 0.06 (Hectare )| 0.06|
[106 |[543/4 |[Private |[1rrigated I 0.04 (Hectare )| 0.04|
|107 ||554/2 ||Government ||Rasta || 0.01 (Hectare )|| O‘Oll
[108 |[563/1/2 |[Private |[1rrigated | 0.01 (Hectare )|| 0.01]
[109 |[563/620 |[Private |[1rrigated I 0.18 (Hectare )| 0.18|
|Village: Meharkhedi |
|1 10 ||1 ||Govemment ||Nala || 0.043 (Hectare )” 0.043|
|1 11 ||23 ||Government ||Nadi || 0.116 (Hectare )“ 0.1 16|
[112 |[4 |[Private |[1rrigated I 0.03 (Hectare )| 0.03|
| Totall| 3.631|

[F. No. NHAI/BPL:SAG/LA41010/2020/3a/3A1]

SHAIKH AMINKHAN, Director
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